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Further, it is primari'y for the State 
Government to initiate enquiries as to 
the special development of any parti­
cular region.
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Appeal by Income Tax AmwM

2518.  Shri  Vlrendraknmar  Shah:
Will the  Minister  of  Finance  be 
pleased to state:

(a)  the number of appeals by In* 
come Tax Assessees decided by  the 
following authorities in each of the 
last 3 financial years:—

(1) Appellate Assistant  Com­
missioners of Income Tax;




